GOVERNMENT OF INDIA
MINISTRY OF TRIBAL AFFAIRS
RAJYA SABHA
UNSTARRED QUESTION NO- 2859
TO BE ANSWERED ON- 12/08/2026

DEVELOPMENT OF TRIBAL COMMUNITIES UNDER PMJUGA
2859 SHRI DEBASHISH SAMANTARAY:
Will the Minister of TRIBAL AFFAIRS be pleased to state
(a) the progress made under the Pradhan Mantri Janjatiya Unnat Gram Abhiyan;
(b) the number of tribal villages covered;
(c) the assistance provided to States, including Odisha; and

(d) the major outcomes achieved?

ANSWER

MINISTER OF STATE FOR TRIBAL AFFAIRS
(SHRI DURGADAS UIKEY)

(a): Hon'ble PM launched Pradhan Mantri Janjatiya Unnat Gram Abhiyan (PM-JUGA)/ Dharti
Aaba Janjatiya Gram Utkarsh Abhiyan (DAJGUA) on 2nd October, 2024. The Abhiyan
comprises of 25 interventions implemented by 17-line Ministries and aims to saturate
infrastructural gaps in 63,843 villages, improve access to health, education, Anganwadi
facilities and providing livelihood opportunities benefiting more than 5 crore tribals in 549
districts and 2,911 blocks in 30 States/UTs in 5 years. The progress made under the abhiyan is
as per Annexure I.

(b): The state-wise distribution of blocks, villages and ST population covered under DAJGUA
is as per Annexure IL.

(c) & (d): The state-wise details of funds sanctioned by the Ministry of Tribal Affairs under
the Pradhan Mantri Janjatiya Unnat Gram Abhiyan (PM-JUGA)/ Dharti Aaba Janjatiya Gram
Utkarsh Abhiyan (DAJGUA) including Odisha and achievement thereon is as per Annexure
I11.



Annexure I

Physical Targets and achievements (as on 01.07.2026)-DAJGUA
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Annexure 11

SR. No Name of the State No. of District No. of Block No. of Villages
1 ANDHRA PRADESH 18 107 878
2 ARUNACHAL PRADESH|23 84 329
3 ASSAM 32 147 3161
4 BIHAR 24 74 771
5 CHHATTISGARH 32 138 6691
6 GOA 2 9 25
7 GUJARAT 21 102 4265
3 HIMACHAL PRADESH (10 26 270
9 JAMMU AND KASHMIR (20 112 393
10 JHARKHAND 24 231 7139
11 KARNATAKA 28 129 1089
12 KERALA 4 9 89
13 LADAKH 2 30 143
14 LAKSHADWEEP 1 2 2
15 MADHYA PRADESH 51 267 11377
16 MAHARASHTRA 32 214 4975
17 MANIPUR 13 57 516
18 MEGHALAYA 12 53 1437
19 MIZORAM 11 26 383
20 NAGALAND 16 74 608
21 ODISHA 27 234 7667
22 RAJASTHAN 30 208 6019
23 SIKKIM 6 26 119
24 TAMIL NADU 16 36 248
25 TELANGANA 30 230 924
26 D&D and DNH 2 2 76
27 TRIPURA 8 52 392
28 UTTAR PRADESH 26 47 517
29 UTTARAKHAND 7 15 128
30 'WEST BENGAL 21 170 3212
Grand Total 549 2911 63843




Annexure III

Fund Fund Mother Sanction | Mother Sanction
Released Released Generated on Generated on
SI. | Name of the during 24-25|during 25-26 PFMS - SNA PFMS - SNA
No.| State/UTs (Rs. in (Rs. in Sparsh Sparsh
Lakhs) Lakhs) (Rs: in Lakhs) (Rs: in Lakhs)
during 2025-26 during 2026-27
Andhra 4115.00
1 |Pradesh 0 2057.5 3944.05
Arunachal
2 |Pradesh 0 749.5 1124.25 1531
3 [Assam 13518.69 0 1186.00 7214.42
4 |Bihar 0 509.8 682.28 484.15
5 |Chhattisgarh 3654.74 0 1866.00 16429.6
6 |Gujarat 0 0 8792.28 14606
Himachal
7 [Pradesh 1368.734 0 47.60 707.32
Jammu &
8 |Kashmir 0 0 3921.00 2002
9 |Jharkhand 0 8894.75 2242.62 15484.31
10 [Karnataka 0 0 2877.50 6331.3
11 [Kerala 0 389.75 779.50 604.34
12 |Ladakh 0 0 50.00 50.00
Madhya
13 |Pradesh 9136.882 0 6798.50 30865.9
14 [Maharashtra 0 8955.25 13432.88 18289
15 [Manipur 0 813.25 935.00 1391.25
16 [Mizoram 0 0 - 1692
17 [Nagaland 678.4 0 483.50 1993.84
18 |Odisha 17422.8 0 1253.55 19712
19 |Rajasthan 0 0 8373.80 17763
20 [Sikkim 0 389.75 584.63 724.00
21 [Tamil Nadu 1987.754 0 230.50 350.67
22 [Telangana 0 0 4319.30 5033.68
23 [Tripura 0 913.25 230.26 1452
24 |Uttar Pradesh 0 0 443.76 1420.99
25 |Uttarakhand 0 0 146.11 795.53
26 |West Bengal 0 0 442.00 442
Total 47768 23672.8 65357.795 171314.35
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